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Joint inspection report of “M/s Haryana Organics (A Unit of Globus Spirits Limited)
4 Km Chulkana Road, Samalkha, District-Panipat, Haryana” in compliance to
Hon’ble NGT order dated Of.02.2024 in the matter of Ramesh Kumar Vs Haryana
Organic (A Unit of Globus Spirits Limited) [0.A No. 12/2023]

1.0 INTRODUCTION:

Hon'ble NGT (PB) Order dated Ol.02.2024 in Original Application No. 111/2024, Ramesh
Kumar Vs Haryana Organic (A unit of Globus Spirits Limited) wherein Honl3le NGT
directed the following:

4 .....“We aLso deem it to proper to constitute a joint Committee
comprising of representatiue of the Member Secretary, CPCB, Member
Secretary, HSPCB and District Magistrate, Panipat. The joint
Committee built utsit the spot, ascertain factual position and submit the
action taken report before the Tribunal by e-mail at judiciaL-ngtQigou.h

preferably in the form of searchabLe PDF/ OCR Support PDF and not
in the form of Image PDF. District Magistrate, ParLipat buiLt act as a
nodal agency ” .

The matter is related to discharging of the pollutants including polluted water7 chemicals
and gases, which is destroying and adversely effecting crop of complainant by M/s
Haryana Organic, Unit of Globus Spirits Limited (which is a liquor factory) 4km Chulkana
Road, Samalkha- 132101, District Panipat Haryana.

In compliance of Hon’ble NGT order dated 01.02.2024, the joint inspection of M/s
Tiary£tna Organics (A Unit of Globus Spirits Lirnited) 4 Km Chulkana Road, Samalkha,
District-Panipat, Haryana was carried out by a joint team comprising of representative of

T}re Member Secretary, CPCB, Member Secretary, HSPCB and District Magistrate, Panipat
on 14.03.2024 and also visited surrounding area outside the industry premises

During the joint team visit, the Distillery Unit I.e. M/s Haryana Organics (Grain based

distillerY plant) was found operational. The Unit has consolidated Consent to Operate
(CTO) having validity up to 30.09.2027 for Grain based distillery and for Bottling plant.

The salient feature, observations and recommendations of the joint Committee based on
the inspection of the said Unit on 14.03.2024 are given below:

2.0 INSPECTION OF MIs HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LIMITED)
4 KM CHULKANA ROAD, SAMALKHA, DISTRICT-PANIPAT, HARYANA.

The joint team carried out inspection of the Units on 14.03.2024 w.r.t Effluent
management, solid waste management and groundwater quality and other regulatory
permission such as Consents to Operate/Consolidated Consent & Authorization (CCA)
under Water & Air Act and No Objection Certificates (NOC) for ground water withdrawal.

Fhe joint team collected relevant documents such as copy of CTO/CCA under Air Act,
\Vat er Act and Authorization under Hazardous and other Waste Rules issued by HSPCB,
NOC issued by Haryana Water Resources (Conservation, Regylation & Management)
Authority, Copies of logbooks for whole stillage/spent-wash generation, alcohol
procluction, freshwater consumption etc.
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A ,General Information

I . \ Name of the Unit and Address

)

1 Contactperson – Designation
b Contact No.

1. IYear of Commissioning.

4. iSector
Production capaci

6. 1 + Products

e Consented Production
Capacit

nMproduction
7. Raw materials used

Vamm®aiclb
: Water Pollution and its Control

Wat,, Consumption (KLD)

(Flow meter installed at
borewell)
Logbook maintain:
CGWA/HRWA PermISSIon
obtained:

Waste Water Generation (KLD)
a, Industrial

9

B: o
a Details of ETP installed

Xa–/IR;y ana Organics (A Unit of Globus Spirits
Limited) 4 Km Chulkana Road, Samalkha,
District-Panipat, Haryana- 132 101 .

Sh. M. P. Singh, VP Works
E-Mail - hosamalkha@globusgroup.in

1994

Distillery (Grain based)

140 KLD
Rectified Spirit (RS)/
(ENA) / Ethanol
140 KLD

Extra Neutral Alcohol

r
12.03.2024
Grains

1
at time of inspection) .

478.15 KLD [A,g. ,f Jan –March(upto13.03.2024)1

Yes

Expired on 18.06.2022. Renewal application filed
by the Unit on 19.06.2022.

1

Spent I£ese _ 180 KLD (to process/liquefaction)
Process Condensate – 538 KL'D
Cooling tower blow down – 20 KLD
Boiler blow down – 13 KLD
Fermenter and floor washing –15 KLD
15 KLD

S

ecanter (centrifuge system) > Multi Effec
IEvaporator (MEE) and Dryer for DDGS production

F., .th,, p,,,,,, ,ffl„,nt, Unit has installed CPU
(condensate polishing Unit) comprlses o

Equalization tank + pH correction tank+Prim?
tube settler+Buffer tank+ Anaerobi'
digestor+ Aeration tank + SecondarY clarifier -?

Coagplation tank+Secondary tube settler'->CWT+
Pres-sure Sand Filter (PSF) + Activated Carbo
Filter (ACF)+ FWT + Softener+Reuse in process'
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IBF

Mode of disposal of treated
effluent

Status of Consent under the
Water Act- 1974

t
Evaporator) plant

HDryer Details (for DDG;
production)

15.IDetails of online Flow
measuring device installed for
lsDent wash

& Air Pollution and its Control
o

n
consumptIon
Stack details with APCS

a
Air Act- 1981

e
monitollng system available
& connectivity

D: Waste Management
o

R! }a

o

a

authorization , if any

Concentrated spent-wash after MEE is dried in
Dryer for DDGS (Dried Distillers Grain Solids)
production whereas other effluent including MEEcondensate is treated in CPU and treated
reused/ recycled in Cooling Tower make UP as well
as in process as reported by the Unit.
Valid up to 30.09.2027 (Annexure-1)

-ype: Falling & Forced circulation
INo. of effects: 06 nos.
MEE Feed rate: 617 m3/hr
ICondensate generation : 538 m3/ hr

oncentrate rthick slope) generation: 79 m3/hr
Operation hours – 24 hr in a day
Max. Days of continuous operation:350 days
Shutdown period: 15days

Thick slope feed rate. App 3.29 m:3/hr
Wet cake feed rate - 5.71 m:3/hr
DDGS generation - 2.75 MT/hr (66TPD

mine now-meter with connectivity to CPC
Installed at New Plant & Old Plant.

1. Boiler- 25 TPH
2. Boiler – 10 TPH
o
c
(
consumPtIon
m1
dia
APCD attached ESP ! Bag filter
Valid up to 30.09.2027 (Annexure-1)

Boiler 2

Rice hu
80 MT/

sk c tc.

42.67 mt.

system installed.
PM online reading was 31.84 mg/Nm:3 (25TPH) &
185.36 mg/Nm3 (10 TPH

r
Used oil: 600kl/annum
Empty drum /container: Sent to local recycler.
IFermentation sludge: Used in Dryer sectionImaking DDGS

ruler Ash_ the Unit has Agreement for ash Dis
rith Bhanwala Cooperative L/C Society Ltd,

ISoniDat and same valid upc)t 31.03.2024.
bed oil: Details of Agreement with recycler: M/s
IUniversal Hydrolubes, Karnal, Haryana.
Drum /containers - to local recycler.

Valid upto 30.09.2027
(copy enclosed as Annexure-2)
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Observations of joint inspecting team2.1

The Unit is engaged in the production of Extra Neutral Alcohol (ENA) / Ethanolwith consented capacity of 140 KLD (70 KLD old plant + 70 KLD new plant) using
Grain as raw material. During inspection, the Unit was found operational.
HSPCB has issued Consent to Operate under the “Water (Prevention & Control of
Pollution) Act, 1974” and under the “Air (Prevention & Control of Pollution) Act,
1981” which is valid up to 30.09.2027 and copy of the same is annexed at

Annexure- 1

The Authorization under the “Hazardous and Other Wastes (Management and
Tr,tnsboundary Movement) Rules, 2016” is valid upto 30.09.2027 and copy of the
s£ilrle is annc:xed as Annexure.2.
The Unit has not installed environmental data display board at the entrance of the
nlaln gate .

1

2

3.

4.

Water Consumption

rhe Unit is meeting its freshwater demand through four (04) nos. of bore wells.
Electromagnetic flow-meter is installed at all the bore wells and has maintained
logbook. As per logbook records, average groundwater abstraction from bore well is
measured as 478.15 KLD
The Unit NOC for the groundwater abstraction is expired on 18.06.2022 and Unit
has applied for NOC (Annexure-3) from Haryana Water Resources (Conservation,
Regulation & Management) Authority for groundwater abstraction.

5

6.

Effluent Management

The Unit has installed two distillation plant of 70 KLD each (total consented capacity
of 140 KLD) along with 02 nos of separate MEE plant. During inspection, one MEE
was found operational. Samples were collected from MEE feed, MEE concentrate
and MEE condensate. During the visit, the flow meter reading of MEE inlet showed
(New Plant) flow rate – 20.92 m:3/ hr (totalizer reading- 649223693.17 m:3) and MEE
Concentrate showed flow rate – 1423.4 1/hr (totalizer reading-7167546 L) .
The raw-spent wash generated is sent to Decanters (centrifuge system) for
separation of solids and thin slope. The thin slope is fed to MEE for further
treatment .

7.

8.

msmM/1 excem
.11 the Lab analysis report of CPCB is annexed at (refer Annexure-4

The concentrated spent-wash/thick slope is fed to Dryer section where Distillers
Dried Grain Solid(DDGS) / Animal Feed Supplement Dried (AFSD) is produced &
tIle same is used as animal feed/poultry feed.

9

MEE concentrate (slope) andTable-1: Analysis of raw spent-wash
MEE condensate

MEERaw SpentParameter
Condensatewash

3.50pH 3.60
BDLTSS

67200 915COD
41435873BOD

9596 44TDS
m9TS

MEE Concentrate

22 1600

133796
52850

152430

148
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11

The Unit has provided the invoices regarding sale of AFS (Animal Feed supplement)to different customers for the month of Jan 2024 to March 2024. The COpy of the
invoices provided is attached as Annexure-5.
The Unit hds not maintained proper logbooks regarding raw-spent wash /thin slope

generation, Fermenter sludge generation, Boiler ash generation & disposal etc.

Condensate Polishing Unit (CPU)

12 The Unit has installed Condensate Polishing Unit (CPU) for treatment of other
effluent such as condensate of MEE, cooling tower blow down, DM waste/ reject etc
During inspection7 CPU was found operational. CPU comprises of Equalization tank
+ pH correction tank+ Primary tube settler + Buffer tank+ Anaerobic

digestor+ Aeration tank + Secondary clarifier + Coagulation tank+Secondary tube
settler+CWT+ PSF + Activated Carbon Filter+ FWT + Softener+Reuse in process.

As per logbook, the Unit is recycling 569 KLD of CPU treated water within the
process/ cooling tower make up water.
During the visit at CPU, foaming was observed in the Equalization, aeration tank &
Secondary, Clarifier indicating improper operation of Condensate polishing
treatment system. The final treated effluent after tertiary treatment is collected in a

final collection tank. The effluent (final outlet) sample were collected from the final
treated effluent collection tank.

13

lerat lonLn'rrnatlonC no 'oarnrrnatlonC no
Equalization Tank

????&fTsLMa;i b&iVan+ Irba4

ii
14/d&ii&38 puc in + x.3&
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The joint team collected effluent sample from cpu Inl Ft, AerationJT3rIk) TPLJ Outlet
to agcertain the performance of CPU. Analysis result is presented below

14

15

I: IiI ::sTiNiRl:illIJr :o: 1rTI !iIt! :a;rTfIll:til: II I e= : : Sc :n : : :Vw:

point of STP. Analysis result is presented below

16

17

Table_3: Lab anajysis results of STP (se'
STP outletAerationSTParameters

TankInlet
(sample
code:S-2)(sample

code:S- 1)

H

TDS
BOD
COD

N03-N
TP

MLSS

MLVSS

Table-2
Parameters

H
Cold
BOD
COD

133215043576TDS
1042MLSS
92 1MLVSS

It ualues are in mg/t except pH
annexed at (refer Annexure-4he Lab analysis report of CPCB is

7.20
1505
2652
676

2136
1.SO

18.0

location) at cfur ted
effluent of

CPU
CP

6.9
BDL
160
458
94

Analvsis result of effluent (at variou:
Outlet ofe
SecondaryTank
tube settler(Sample
rcode-cpsc:code-HR- 1)

6.74.9
BDL66
4254565
82 18632
971460

treatment plant
Disch

Discharge Standard' Standa
as per the INotil'lcd undo'bIc NGT order dated E(P) Rules.

30.1)4 ,2019) 1986]licablc for

mode of

Includin

ms5.5-9.0
< 100

615

413
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e STP is not functioning properly

te: ALL ualues are in mg/l except pH
-S' $;tanclord not aDaMBed fb? bede 6/ ++dated netl>ago ;r> qnrJon;ng pl ITD Be

Disc lunge Standards as per Hon’ble NGT order dated 30.04.2019 in the matter of Original
,ppli.cation No. 1069/ 201 8 Nitin Shankar Deshpancie Vs Union of India & Ors
he Lab analysis report of CPCB is annexed at (refer Annexure-4

It is evident from the lab analysis results that BOD, COD & TP (Total Phosphorous)
value is higher in STP outlet than the prescribed standard indicating STP non-
colnplying with the prescribed discharge standard.

18. The Unit has 02 nos. of boiler of 25TPH & 10 TPH capacity & also installed Online
Continuous Emission Monitoring System (OCEMS) at both boiler stack and during
the visit online PM reading of 25TPH boiler showed 32 mg/Nm:3 and 85.36 mg/ Nm:3
at 10 TPH boiler. The OCEMS is connected with CPCB Server.
rhe Unit has installed ESP as pollution Control Device in its 25 TPH boiler and has
installed bag filter in the IO ’FPH boiler.
The emission monitoring of the boiler was conducted by the HSPCB team at the
stack during the joint visit and suspended particulate matter values found as 48.3
nrg/Nm3 (25 TPH) and 77.0 mg/Nm:3 ( IO TPH) against the prescribed standard of
80.0 mg/ Nm3. The lab analysis report is attached as Annexure-4.
The Unit has given work order on 01.04.2023 for Ash removal from the boiler to
M is The Bhdnwdla Co-operative L/C Society Ltd, Sonipat and work order/contract
is valid upto 3 1.03.2024 and copy of the work order is attached as Annexure'6.
The Unit should provide adequate measure so as to avoid any fugitive emission
/dust emission to the nearby areas/land. The conveyor belt requires to be covered
(hood cover) or enclosed so as to reduce the fugitive emisSion during the
transportation of boiler fuel / rice husk.
The Unit should provide proper housekeeping at the boiler section as metal scraps
and solid waste were found lying.
The Unit has not maintained the logbook records of the Hazardous waste generated
and disposed by the industry as per the Hazardous & Other Waste Rules, 2016
The Unit provided the Manifest dated 30.06.2023 for used oil /waste oil disposal by
M/s Universal Hydrolubes Village-Darar, Kamal for Hazardous and other Waste.
The Unit should not store hazardous waste for period not exceeding 90 days.

19

20

21

22.

23

24

:)5

Groundwater monitoring

26. Groundwater samples were collected by the joint team from four bore wells (one
outside the Unit). Lab analysis result is presented below

Table-4: Groundwater anal sis result for PhYsical
BoreweU
(outside
the Unit

premises)
installed at
Sh. Ramesh

Kumar
land
BS-4
7.6

larameters

a

1 (withiners
the Unit)
[Sample

code-BS- 1]

Borewel1-2
(within the

Unit)
IBS-21

Borewel1-3
(within the

Unit)
FBS-31

BIS
10500:201

2

[Acceptable
Limit)

BIS IS
10500:201

2

(Permissib
le limit in
absence of
alternativ
e source

pH
Colour
TDS

7.5
BDL
1060

7.8
BDL
1 088

6.5-8.5
15

20001 144
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39



IIb
X+n/

Total
H;trdnes
s [FH
1-o taI

Alkalinit

484

299

488

307

577

411

503

426

200

HIll]

600

mc

i(;al
Chloride

1671
205

0.55

195

1655
215

0.61

192

1724
151

0.56

203

1598
164 250

1,0

200

1000

1.5

400

as
C1

Fllloride
as F

S11lphat
1 e as

S 042-
NOi- N

0.47

158

6.595,38 5.03 3.86 45 No
relaxationC Eil–5 5 6

-,ALI L)atues are in mg/ L except pH, corLdUctiuimi-i=
I'hc Lab analysis report of CP(=B is annexed at (refer Annexure-4

16
6.03

It is evident from the above analysis report that all the parameters from above
sampling locations are within BIS IS IC)500:2012 Standard (Permissible limit in
f\b'sence of alternative source). The analysis results of groundwater samples collected
from Borewell located outside the Unit premise (borewell at Sh. Ramesh Kumar land
lrear the drain) was found within the permissible limit as per BIS IS I0500:2012,
Iron,'ever value of COD was 16 mg/l in the groundwater sample, indicating possible
I)otential threat to groundwater and need urgent attention towards cleaning of the
clrain (behind the Unit) and stoppage of any industrial effluent discharge into the
cl fain

Monitoring of Drain

27 It was observed that a Drain is passing behind the Units boundary wall (along the
I)oundary waII of the distillery Unit). During the visit, the joint team collected water
s;rInples from the Drain behind the boundary wall of the industry at (i) upstream of
tIle Unit and (ii) downstream of the Unit. The Drain at the downstream was found to
I)e covered with sludge, however at the upstream the sludge formation/deposition was
llot observed on the surface

Pic 3. Drain (outside the

Unit premises) covered
with sludge

Pic 4. Drain (outside the
Unit premises) covered

with sludge

R

#;B

The lab analysis result of the Drain is given below:
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Analysis result of sample collected from the Drain (downstream of the Unit) has high
COD and BOD levels as 9268 mg/l and 4850 mg/l respectively. There was no other
source of such high BOD and COD concentration in between the upstream anddownstream location of the drain. The higher BOD and COD along with high
concentration of TDS revealed that the Unit discharges its industrial effluent
(untreated /partially treated) in to the drain and appropriate action shall be taken
by the HSPCB in this regard. The Unit should de-sludge and clean the entire drain
and dispose of the sludge in a scientific manner. However, no discharge from the
Unit was found into (train during the time of inspection.

Visit of Agriculture field outside the Unit premise

The joint team visited the agricultural field of the complainant located behind the
Unit premise. The complainant informed that the ash coming from the boiler of
industrial Unit is falling on the crop of his land and damaging the crop. It was
observed that the ash has been deposited on the leaf of the crop grown bY the

complainant. The growth of the crop was observed to be low as compared with the
crop having no fly-ash deposition. The complainant informed that his 2-3 Acre land
is affected with the ash coming from the industry. It is found that the crop growth

of the complainant has been affected with the fly-ash deposition and the Units boiler
is close to the crop field and the ash deposition will eventually reduce thc yield and
grain/crop production. No spillage from the drain during the time of inspection was
fcrund into agriculture field of complainant. Necessary compensation should be p+d
to the affected land owner by the Unit.

28.

Table-5: Analvsis results of water samples collected from Drain
Drain salnple j99atiQnParameters

Drain (down-stream of the
Unit)
'sample code-DSD

7.0
24

Drain (Up-strea:
of the Unit)
Sample code-USD

7.8
30

pH
Colour

4730Total Suspended
Solid
TDS

Sulphate as

S042
Nitrate as N03-N

1780
64

1180
157

Potassium as

KI
9268COD 429
4850BOD 213

U uaLues are in mg/ L except pH & coLor

Irt is annexed at (refer Annexure-4he Lab analysis re
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Pic no. S. Fly ash deposition on
the leaves of Crops (low growth

with no fly-ash
: :cP == 1 i= L 1(bAHig1: :1E

stantial growth

L%
{ t

a

'+

3.0 CONCLUSION

The Unit has valid consent to operate (CTO) under Water and Air Act and
Authorization under Hazardous and other Waste Rules
The Unit was operational during the visit. The whole stillage/ spent-wash is
treated through Decanter, MEE and thereafter dried in the DrYer for
producing DDGS.
I'he Unit Las given work order on Ol.c)4.2023 for Ash removal from the boiler
to M/s The Bhanwala Co-operative L/C Society Ltd, Sonipat and work
order/ contract is valid upto 31.03.2024.

The CPU (installed for the treatment of MEE condensate> cooling tower bloT
down, DM waste) was not being operated properIY and qualitY of CPU treated
effluent is not suitable for recycling and reusing in cooling tower makeup
water. The Unit needs to take corrective measures in CPU plant for its
suitability to use in the cooling tower make UP water as it maY lead to scaling,
microbial growth/fouling etc. in the cooling tower.The Unit has installed STP, however, the tertiary treatment was not
operational and partial treated effluent (BOD- 104 mg/11 COD - 277 mg/l an.d
TDS_2644 mg/l was being discharge on the land. The STP treated effluent is
non-complying with the prescribed standard for gardening purpose'
The groubdwater quality within and outside the premises was found meeting
the BIS standard. However, the bore well located outside the Unit (located at
sh. Ramesh Kumar land) near to the drain was having COD value of 16 mg/l
indicating possible potential threat to groundwater and need urgent attentlol]
towards cleaning of the drain (behind the Unit) and stoppage of anY industrial
effluent discharge into the drain.
During the visit) it was observed that the drain behind the distillerY Unit was
fully covered with the sludge UP to 2-3 km downstream. The Unit requlres to

de_sludge the entire drain and disposed of the sludge in a scientific manner.
The presence of high concentration of BOD, COD, TSS & TDS in the
down'stream of the Brain compared to the upstream drain reveals that the
Unit intermittently discharges its untreated /partialIY treated effluent lnto
the Drain.
During the visit, it was observed that the ash is deposited on the leaf of the
crop grown by the complainant. The growth of the crop was obsen’ed to bE

less as compared with the crop having no fIY-ash deposition' it is observed

RAMESH kUMAR VS HARyANA ORGANIC (O.A. No. 111 of 2024) Page 1 10
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RECOMMENDATIONS OF THE COMMiTrEE4.0

Based on observations made in preceding paras of this report, the following
recommendations are made:

Effluent Management(A)

(1)

(ii)

(II1)

(iv)

(V)

(Vi)

(Vll)

(VEI)

Air Pollution and Control(B)

(i) The Unit should ensure regular water sprinkling and also take other
necessary measures in and around the boiler to minimize the dust /ash
dispersion in the ambient environment.

(ii) The Unit should provide easy ladder (spiral /scaffold type) ladder at stack of
25 TPH boiler instead of monkey ladder to ensure safe access to sampling
port for emission monitoring as per CPCB Emission Regulations Part-III.

(iii) The Unit should provide proper housekeeping at the boiler section.
(iv) The conveyor belt at the boiler should be covered (hood cover) or enclosed

so as to control the fugitive emission during the transportation of fuel /rice
husk. The Unit should provide adequate measure so as to avoid any fugitive
emission /dust emission to the nearby areas/land.

(v) The Unit should pay the compensation to the affected land owner, which
may be assessed by the HSPCB in consultation with agriculture department.

that the crop growth of the complainant has been affected with the fly-ash
deposition and the same will eventually reduce the yield and grain/crop
production.

The Unit should properly operate & maintain the aeration tank and clarifier
(secondary) of CPU and accordingly rectify the problem at the earliest.
The Unit should properly operate & maintain the CPU and enhance the
performance of CPU so as to meet the desired water quality for reuse &
recycle of the treated effluent with in the process/cooling tower make up
water
The Unit should properly operate and maintain the STP and optimize the
performance of its STP so as to meet the prescribed standard.
The Unit should provide Environmental Data display board at the entrance
of the Gate and regularly update it.
The Unit should take appropriate steps in cleaning and de-sludging of the
Drain (flowing adjacent to the Unit) and should provide the action taken
report to SPCB.
The Unit should not discharge their effluent into the drain and strictly follow
the consent condition of the HSPCB.
The presence of high concentration of COD, BOD, TSS & TDS in the
downstream of the Drain compared to the downstream drain reveals that
Unit intermittently discharges its untreated /partially treated effluent into
the drain. Therefore, SPCB should ensure strict periodical surveillance of
the industry/drain and ensure no industrial wastewater discharge into thedrain
The Unit should maintain proper logbooks regarding raw spent-wash /thin
slope generation, Feru'renter sludge generation, Boiler ash generation and
disposal.

RAMESH kUMAR vs HARYANA ORGANIC (O.A. No. 111 of 2024) Page } 1 1
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b.I C

Photographs taken during the Joint inspection of M/s HarYana Organic? tA Unit
of Globus Spirits Limited) 4 Km Chulkana Road, Samalkha, Distlict-Panlpat’
Haryana on +f =q*3. g024

t .

11
Pi('. N(,.Ao dataj{Mlai&prd at
Distillery Unit main gate

pic-. G.MRw-meter-ill@i't Raw

Spent Wash Line

}:

Fri
tO Vane bean

rdgai
bae 8+ Ztaaa4+

ORAI

T:mT&KM;iTI PhPt' N'. 10- Drain (downstream Qf the
;s' tITOIIi;I-i'i-iip „ ,-: I UPit) c? IF,rSI, Itlt, sIYdge

t

e

complainant behind the Unit
E::M-,,II\ c),, ir t)cII i,I b,)ilir– IIneo\ cl-cJ

H© j

;

bUry+r4 talia& MI

bail; (tlpstr iam of the
Unit

Pic No. 14 mK i Unit
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s. Nd) CP

ANNE.XU RE-1

E-mail: hspcb@hrY'nlc'In

No. HSPCB/Consent/ : 313106523PITCT039884947

Dated:20/09/2023

To.

S u bj c c t : G 1p a L I t o f c o 11 s e n t t 9 i P P c r iLt e toM/ sHe RYAN + ORGAN CSA Unit of GIobus SpI rls

bbLIq

Consent tinder

Period of consent

111dustry TYpe

BOTH
13/09/2023 - 30/09/2027

rain / yeas,t basedlnolasses /

Categof
mmcnt(mt JIW
Tota1 Land Area(Sq.\ 72216'O

me

ITotal Builtup Area(Sq'
nr etcl

QuaIltU ofHaunt, .5:64:W
15.0 KLfDay

O

W_UP

n:t;Ii::iB) ::P (F:HI ;: n=; ; };: +H H h =
nB::I

1. Trade
2. Dolnostlc ___

Number of outIEts

Mode of discWie nM==a

_––––––––--–

––-–
STP then u&f9 1 .IIg!)Wre

_ZLP/c-E.y£Yt.ER

billtic Efnyent Fpta lugS:IP-

r- IIi;G _ _ _--- I.'!Png/l

[;r ___ __ \ $0 mg/l

i. +iII ___Ja

'Frade EflluWl llne\ers

iMP N/ } ool[
a TOTAl' Nrl-ROGEN

=q=h
\

1. BOD

InT
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\„b

LpH (15:9.o) _

L & ; a 1 (EIL L11p d :It E : 1 i : : bl i

Acts/Rules/NoW
Number of stacks

Height of stack

I . STACKAtTACHED TO 10

TPH BOILER
2 . ST ACE
A'r'I’ACHED 'ro 25
TP[I BOILL
3 . STACK

iIiI- a£:{E?oJ8eRgl
EInission parameters

1. SPM ===

Product Details

T 1 10000 Cases/da:

m LIQUOR 1 1?909 Cases/da

n.T"’'\'“""':"'"’
(-anacity or boiler

MS FIREP l25._TpMH
BOILER

mISS FIR.bb 1 1-0 Ton/hl
ROll.F,R
Type of Furnace

1. NA==,H-O-=

Type of Fuel

1. BIOMASS

2. Diesel

Raw Materia1 Details

[ n E R tU Vi n \ 2 9 6 ][VI• e t r i c T o n n e s / D a y

5.59.0

3

42,67 m

44.2 in

10,9 m

300 TON/DAY
2.4 KL/da

RAW WATER 135 Kilo Liters/W

Regional Oj Bccr, Panipat

Har)lana Stute pOllution Contpol Boatd

Tel.nls and conditions

47



j:Ib

law/acl in case of violation of any odor/directiv';b' Issued at anY timg a-d 'r n'n ''’mpIlan'';?
of thc buns and conditions of his consent order,

3. The applicant shall make an dpplicdtion for grant of consent at least 90 days before the date
of expiry of this consent.

4. Net,essdly fee as prescribed for obtaining renewal consent shall be paid bY the appllcant

alongwith the consent application
5. If due to any tec[ulological improvement or othelwise this Board is of opinion that all OT anY
of the conditions lefen.ed to above required variation (including the change of any control

equipment either in whole or in part) this Board shall after giving the applicant an opllonunlty
of being heard vary an or such conditIon and there upon the applicant shall be bound to compIY

with the 'conditions so varied.

6. The industry shall provide adcquatc arrangement for flghting the accidental leakages,

discharge of any pollutants gas'/liqaids from. the vessels, mechanical equipment etc' which aTe

likely to cause environment pollution
7. The industty shalt ccImply noise pollution (Regulation and control) Rules9 2000.

8. The industly shall comply all tIle direction/Rules/Instmctions as may be issued bY the
MOEF/CPCB/HSPCB from time to bme
9. The indusu)/ shall ensure that various characteristics of the effluents femain within the
tolerance limits as specified iI) EPA Stand&d and as amended Rom time to time and at no time
the concentration of adv characteristics should exceed th-dse lifnits for discharge.

10. The industry would jm:m+aiatel9'subn}i\ the [bvis+,d-.-#pb;!ication to the Boatd in the event of

any change in the rqw' milqt$1 in process: [node of h:Qatnrept/discharge of effluent. In case of
change ofprJcess at any stage during the c_op$ent pe$94, 1}}q_$£+YsqY .shall submit flesh
consent application dIo-ngwith the consent to operate fee, if found due) which maY be on anY
account a11d that shall be paid by the industry and the industrY would inunediateIY submit the

consent application to the Board in the event of any change during the Year in the faw mate:nal,

quantity, quality of the effluent, mode of dischargel tleatment facllltles etc'

11 . The ofHcer/official of the Board shall reserve the right to access foT the inspection of thc

industry in connection with the various process and the treatment facilities' The consent to

operate is subject to review by the Board at’anY' tube.
12. Pcl'missiblc limits for any pollutants mentioned in the consent to opefate otder should not
exceed the concentration permitted in the effluent bY the Board '
13. The industry shall pay the balance feel in case it is found due from the industrY at anY bme
later on
14, if the industry fails to adhere to any of the conditions of this consent to operate ordef, the

consent to operate so granted sh,Ill automatically lapse.
15. If the industry is closedtemporatiIY at'its own theY-shall int)nn the 'Boatd and obtaln

permission before restart of the unit.
16. The industry shall comply all the Dire£..tions/ Rules/Instructions issued from time to time bY

the Board.
Specific Conditions :

1 . The unit shall keep all the parameters within tIle prescribed lilnib and shall compIY with all
the Norms and Rules as prescribed in the Acts. 2. That the unit will compIY with all the

provisions of Hazardous Waste Rules and maintain agreement with Authorized recycler of the
Board for scientific disposal of Hazardous Waste. 3. That unit will use only biomass fuel as per

48



b

direction of CAQIVI. 4. That the Unit WIll nln AFCIVI regularly antI malntallrctl log nooKn

properly, 5. That the unit will provide inter locking arrangement of DG set with APCM and

shall have adequate D.G. set to ensure regular and effective running of pollution control

devices. 6. That the unit will not generate Trade effluent nrore than pel'mission granted without
prior permission from the board. 7. That the unit will not add any air polluting process/

machinely and also not add any process which increases the water pollution load. 8. That the

unit will follow the directions issued from HSPCB, CPCB, NGT and CAQM. 9. That the unit

will deposit the balance consent fee as per schedule, if any. 10. The unit will run and maintain

its MEE and APC'M regularly & cffcctivcly and will keep all the parameters within limit, it
will dispose off its boiler ash in scientint, method. 11. That the unit should obtain/renew the
NOC from HWRA for extraction of ground water. 12. Unit will Hand over the wastc oil of the

D.G set only to the authorized recycler and will timely renew their agreement. 13. That the

CTO so granted shall becolIrq’invalid in case’of:Violation of any of the above / anY law of the
land if the unit fails in complying of-above-said :conditions. 14. That this CTO is issued in
suppression of earlier .CTO issued vide no, 'HSPCB/Conseit/ : 3131 06523PITCTE2060767
Dated: 13/07/2023. 15. That the unit will submit the c6mpliance of conditions of CTO each

yeal

Regional OffIcer, Paltipat

Haryann -State Pollution Colltrot Board.

r i•; + :::F: f :b ?I ::: :

; ;• b•;a=+c}•! : :r : t :n= A :

F + n : + ! ! :\1: : i: + :) +
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-s.*.-- d),
ApplicatiOn no. :6990998

Industry id: 14PITI 382554
Date: 20/ IO/2023ANNE.XU RE-2

S C :: : yS: : :5 : :TAff:iFpT fpnh 1+1: hI !!:l2 : 9 t= a i 1 : =

hspcbropr@gpail.corn

DT: 20/10/2023
No. : HW M/PIT/2023/6990998

To

M7s H ARyAN.A ORGANICS A U„it ,f Globus Spirits Ltd
4 KM, chuncana Rdadt Samallcha, Panlpat

Panipat , “:-.- -+?I-'- :t'---.-TI-}T' :':':: -’ : .

@h: R:U:t,=£#R„'U’;n„-"g'" H’t'a'"; *"'i"d"" W’'“ia$’"'“'"""L & T"""'"" 'y

1

2,

S.No,

j.n5dBr&''I='b')

W gRiPS /]hi ! ! I IIe

2.

-\

Regional Officer Panipat

For TIaryana State pollution C'"t"'I Toard

COnditions of AuthorizatIon: _ _ ,

OF
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111dustry id: 14pIT1382554

Date: 20/ 10/2023

6 .

7'.

8..

9.

i:: : :Af::::iFi{r!!ii}}}}{i?! !•:HF:i : i ::iFi:

!iT: ria A$ 1 %:p;{+ )Ef Fr g()b B8$ b ::\1H ;E:r !:::

L

. A bk. - -r
+=

+ n • B

k+ I

&
iE:i :

&!;.':,I':i.-,;,,-:,.
:.-}=
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Government of HarYana

Haryana Water ReSOUfces AuthorItY

AppHcaUohg {qr VIP, of Pe,mtssj9n to qitract around Water

AppHcaaon fdr. P6rmlsgan to Extract Ground 'Water for IndustrIal Use
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i
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:F:=fTNarq:#iS SPIRITS LTD'i
.1 K,bt C11ULKAN A RO ADI SAMAl’KI'l A'
l>ANIPr\T, II ARYAN A

DATUD: or/04/2c>23
R£F,HO/SMX/ /2023'2:1

fIt ,

THE BHANWALA CO,OPRATIVE L/C SOCIETY LTDe

in24 /301 MAt,VIVA NAG AR, SONIPAT,

It At:YAN A- 13 1 OO 1

PAH NO.: A,AHAT0306Q

SubJect: Work order for As
Dcor Sir

With „hrence to you Quotation and subscque1 it negotiations. wc afc Nc''s':ct tQ nWMd You a wclfk ordCF
for lhe subject \york as per the terms and conditions mentioned below

I. Scope of Work:

A. Ash Removal from 25 & 17 TPH Boiler on day to day basis without anY nccumtl ll}Lion Ijl t'u.r

prernl ses,

B. Deployment of sufficient Dumpc:r with Driver and a T[qctoF tYpe IcIadct in Unit for Ash Disposal
outside factory prcmist.s.

V+H=h\=•OVgVnlV'

2 , Rate :

A. 91.OO Per MT - Ash Removal from 25 & 17 TPH Boiler.
B. Ash quantity wrjt I calculate as per fuel consumption in both boiler.

3. Payment:

The Bill of complete month \yjII be produced by you upto 21111 day of every month t\nd the puynrcnt \\'ill be
matIc by the company through A/c. Pnyec Cheque / Online payment.

4. Terms & Condition:

1. Above given rntes rue inclusive of all Contractual Costs.
2, Sulxnit Agreement with LaIId n\\mcr for disposal/dumping of Ash for sole purpose ur land HUilIH.

3/ CanIrQgtur \yiII be responsible for Relnovnl of ash on dcsigl Init'cl !\rcn soIl'ty for IIlo purpose I,r
v -landfill und shull entlure no any complaint from nearby viltnHcs1 Persons 1 Intl 1\ny uulh£>lily,

ARrcl?ment \\Fit it lilnd owner for unloading
4. Durnpers/Lonclcrs/Tractors being used for purpose of Ash {lisposu I n tust be ensure cI \\l\vi,1li

rolnpJirc! all statutory requirements.
S. Mninlcnnnc'c of your nII c{!uiprncnt \viII be under your scope.
6, Cr)mmlgcilrl Vehicle u6cd for Ash cli8posl\I will be covered by Tnrpnulin brRlrc lnl>winK 11111 frInn

fitclory .
7. In('on\c 'l'nx {'l'l)S/'FCS) wili Irc clecluclc ct as pcr npplicntjjc rule of Govt
H. ( ifiT 'l'llx l-';xi’luRlvl! in IlltOVC rl Ite.

fo

h. Stg
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17. You ,Vin fu11y responsible for the safety and bchnvioF of mnnpo\veT nt ou.\ $utc

2 1 B 11:1:): : ;}ul1: : Sc: : :no : : :} :f ::r1:: ::::B ih::{1 bb: s:: E:tgt Sri = i == ==:: ::: if hIll pat Court On kb

DE,CLARATION . I hereby by confirming that I have been understood all tIle tt:Fn IS &'
conditions of above mentioned and agreed

/{/v'I,B' k. .\h:: r:i:.Signature of Contractor

For HuI ,a arEa\!
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